
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Friday,10th May 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/214/2021 NIRANJAN SARKAR AND 3 ORS
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. N BORAH
MR H MAZUMDER
MR P K BORA

MR. P BORA (r-7)
GA, ASSAM
MS K BHATTACHARYYA (r-
7)
MS K SARMA (r-7)

2 WP(C)/3273/2021 M/S GHOSH INTERNATIONAL
            Versus
THE STATE OF ASSAM 3 ORS

MR. U J SAIKIA GA, ASSAM
SC, FINANCE

3 WP(C)/4312/2021 VIKRAM KARWA
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. JYOTIRMOY ROY
MR. R HAZARIKA
MR D DAS
U PRASAD

GA, ASSAM
SC, HEALTH

4 WP(C)/3706/2023 DR. SIDDHARTHA BURAGOHAIN
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. A K BHATTACHARYYA
MR D K BHATTACHARYYA
MS R B DEB

GA, ASSAM
SC, HEALTH

5
WITH
WP(C)/3098/2023 DR. SIDDHARTHA BURAGOHAIN

            Versus
THE STATE OF ASSAM AND 4 ORS

MR. A K BHATTACHARYYA
MS R B DEB
MR D K BHATTACHARYYA

MR D KALITA (R-5)
GA, ASSAM
MR. D NATH (R-5)
MR B GOGOI, SC, HEALTH
AND FAMILY WELFARE
DEPTT. ( R-2,3,4)
SC, FINANCE

6 WP(C)/6415/2023 HABIBUR RAHMAN
            Versus
THE STATE OF ASSAM AND 12 ORS

MR. S BANIK
MR M CHETIA
MR A RASHID
MR. K ISLAM

GA, ASSAM
SC, P H E

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 10/05/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. T GOSWAMI 18-04-2024 To 15-05-2024
2) MR. C CHOWDHURY 20-04-2024 To 10-05-2024
3) MR B ACHARYYA 20-04-2024 To 15-06-2024
4) MR. S K SINHA 25-04-2024 To 22-05-2024
5) MR. M RAHMAN 30-04-2024 To 24-05-2024
6) MS. D SAIKIA 01-05-2024 To 10-05-2024
7) MR B PATHAK 03-05-2024 To 25-05-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010194422020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010102502021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010130102021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010138962023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010115752023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010235062023


8) MR S DASGUPTA 06-05-2024 To 30-08-2024
9) MR D K DAS 20-05-2024 To 10-06-2024
10) MR D MAHANTA 08-05-2024 To 10-05-2024
11) MS. S SARMA 06-05-2024 To 16-05-2024
12) MR. S D PURKAYASTHA 08-05-2024 To 10-05-2024
13) MR. G K GUPTA 08-05-2024 To 15-05-2024
14) MR. D J DAS 08-05-2024 To 10-05-2024
15) MR. M J BARUAH 08-05-2024 To 10-05-2024
16) MR. M A CHOUDHURY 09-05-2024 To 10-05-2024
17) MR. N ALAM 08-05-2024 To 17-05-2024
18) MS S DAS 08-05-2024 To 20-05-2024
19) MR. A AHMED 09-05-2024 To 10-05-2024
20) MR. M MAHANTA 10-05-2024 To 10-05-2024
21) MR H I CHOUDHURY 10-05-2024 To 14-05-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Friday,10th May 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/1819/2020 HABIBUR RAHMAN @ HOBIBUR RAHMAN
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. M K BORAH SC, PNRD

2 WP(C)/1877/2020 ADILUR RAHMAN SAIKIA
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR A C BORBORA
MR. N U K NAIR
MR. M SMITH
MR. M P SARMA
MS. S SARMAH
MR. R SINGHA

MR A SARMA (SC, AGCL)
SC, INDUSTRIES AND
COMMERCE

3 WP(C)/2045/2020 SAYED FAHIM AHMED
            Versus
THE STATE OF ASSAM AND 8 ORS.

MR. S Y AHMED
MR. N H BARBHUIYA

GA, ASSAM

4 WP(C)/4587/2020 DR. HEMEN DUTTA
            Versus
GAUHATI UNIVERSITY AND 8 ORS

MR. A K BHUYAN
MS. B BHUYAN
MS. N CHOUDHURY
MR. M BORAH
MR A TALUKDAR

SC, HIGHER EDU
SC, G U
SC, EDU

5 WP(C)/4680/2020 BOARD OF DIRECTORS OF SIDHABARI
SAMABAI SAMITY LTD.
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. S H RAHMAN
MR. D A KAIYUM
MR. J ISLAM

SC, CO OP
MR. S BORA, SC, BTC
MR. S K TALUKDAR

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 10/05/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. T GOSWAMI 18-04-2024 To 15-05-2024
2) MR. C CHOWDHURY 20-04-2024 To 10-05-2024
3) MR B ACHARYYA 20-04-2024 To 15-06-2024
4) MR. S K SINHA 25-04-2024 To 22-05-2024
5) MR. M RAHMAN 30-04-2024 To 24-05-2024
6) MS. D SAIKIA 01-05-2024 To 10-05-2024
7) MR B PATHAK 03-05-2024 To 25-05-2024
8) MR S DASGUPTA 06-05-2024 To 30-08-2024
9) MR D K DAS 20-05-2024 To 10-06-2024
10) MR D MAHANTA 08-05-2024 To 10-05-2024
11) MS. S SARMA 06-05-2024 To 16-05-2024
12) MR. S D PURKAYASTHA 08-05-2024 To 10-05-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010057282020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010057602020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010060642020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010152482020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010156632020


13) MR. G K GUPTA 08-05-2024 To 15-05-2024
14) MR. D J DAS 08-05-2024 To 10-05-2024
15) MR. M J BARUAH 08-05-2024 To 10-05-2024
16) MR. M A CHOUDHURY 09-05-2024 To 10-05-2024
17) MR. N ALAM 08-05-2024 To 17-05-2024
18) MS S DAS 08-05-2024 To 20-05-2024
19) MR. A AHMED 09-05-2024 To 10-05-2024
20) MR. M MAHANTA 10-05-2024 To 10-05-2024
21) MR H I CHOUDHURY 10-05-2024 To 14-05-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Friday,10th May 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 MACApp./13/2010 UNITED INDIA INSURANCE CO. LTD.,
            Versus
RAJEN DAS and ANR,

MR.S S SHARMA
MR.K K BHATTA
MR.S SINGH
MRG JALAN

MR.D K DASR-1
MS.P BHUYAN(R-1)

2 MACApp./35/2016 SRI ASHOK KUMAR AGARWALLA
            Versus
SRI DAMUDAR PRASAD AGARWALLA and
3 ORS

MR. P P DUTTA
MR. A BARUA
MR. A BHATTACHARYA

MR. S BHUYAN (R-3)
MR. R GOSWAMI (R-3)
MR. I ALAM (R-3)
MS. M SAIKIA (R-3)
MS. P BORTHAKUR (R-3)

3 I.A.(Civil)/322/2019
in MFA/140/2019

THE EMPLOYEES STATE INSURANCE
CORPORATION AND 2 ORS
            Versus
M/S HIMALAYA PRINTERS AND 6 ORS

MR. K K NANDI
MR A J GHOSH
MS P KALITA

MR. R SARMA
MS. S D SAIKIA
MR. P M KALITA

WITH
MFA/140/2019
(Filing Number)

THE EMPLOYEES STATE INSURANCE
CORPORATION AND 2 ORS
            Versus
M/S HIMALAYA PRINTERS AND 6 ORS

4 I.A.(Civil)/2711/2019
in MFA/9465/2019

ORIENTAL INSURANCE CO. LTD.,
            Versus
TOOTA ALI AND ANR

MS S MOCHAHARI
MR SISHIR DUTTA
MS. M CHOUDHURY
MS M GAZLOO

WITH
MFA/9465/2019
(Filing Number)

ORIENTAL INSURANCE CO. LTD
            Versus
TOOTA ALI AND ANR

5 I.A.(Civil)/4142/2019
in MACApp./15389/2019

UNITED INDIA INSURANCE CO. LTD
            Versus
ON THE DEATH OF SRI JAYANTA DUTTA
HIS LEGAL HEIRS 1.1 SMTI PUNYA DUTTA

MS S MOCHAHARI
MR SISHIR DUTTA
MS. M CHOUDHURY

MR. K K BHATTA
MS R DEVI

WITH
MACApp./15389/2019
(Filing Number)

UNITED INDIA INSURANCE CO. LTD
            Versus
SRI JAYANTA DUTTA AND 4 ORS

WITH
I.A.(Civil)/2423/2022 UNITED INDIA INSURANCE CO. LTD.

            Versus
SRI JAYANTA DUTTA

MS M CHOUDHURY
MS C BORAH

MR. M DUTTA

6 I.A.(Civil)/1074/2020
in Intest.Cas./3979/2020

PUNYALATA DAS
            Versus
JAHNABI DAS

MS. D SINHA
MS. M BHATTACHARJEE
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010105712010
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010106742016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010017722019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010002192019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010154012019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010154002019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010257432019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010257392019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010148962022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010068132020


WITH
Intest.Cas./3979/2020
(Filing Number)

PUNYALATA DAS
            Versus
JAHNABI DAS (D)

7 I.A.(Civil)/588/2024
in MACApp./2135/2024

THE NEW INDIA ASSURANCE CO. LTD.
            Versus
SAHERA KHATUN AND 5 ORS.

MRS B ACHARYA
MR. A ACHARYA

MR. K I MAZUMDER (r-1 to
4)
MR B CHANDA (r-1 to 4)

WITH
MACApp./2135/2024
(Filing Number)

THE NEW INDIA ASSURANCE CO LTD
            Versus
SAHERA KHATUN AND 5 ORS E

MRS B ACHARYA

WITH
I.A.(Civil)/2137/2024
(Filing Number)

THE NEW INDIA ASSURANCE CO LTD
            Versus
SAHERA KHATUN AND 5 ORS E

MRS B ACHARYA

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 10/05/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. T GOSWAMI 18-04-2024 To 15-05-2024
2) MR. C CHOWDHURY 20-04-2024 To 10-05-2024
3) MR B ACHARYYA 20-04-2024 To 15-06-2024
4) MR. S K SINHA 25-04-2024 To 22-05-2024
5) MR. M RAHMAN 30-04-2024 To 24-05-2024
6) MS. D SAIKIA 01-05-2024 To 10-05-2024
7) MR B PATHAK 03-05-2024 To 25-05-2024
8) MR S DASGUPTA 06-05-2024 To 30-08-2024
9) MR D K DAS 20-05-2024 To 10-06-2024
10) MR D MAHANTA 08-05-2024 To 10-05-2024
11) MS. S SARMA 06-05-2024 To 16-05-2024
12) MR. S D PURKAYASTHA 08-05-2024 To 10-05-2024
13) MR. G K GUPTA 08-05-2024 To 15-05-2024
14) MR. D J DAS 08-05-2024 To 10-05-2024
15) MR. M J BARUAH 08-05-2024 To 10-05-2024
16) MR. M A CHOUDHURY 09-05-2024 To 10-05-2024
17) MR. N ALAM 08-05-2024 To 17-05-2024
18) MS S DAS 08-05-2024 To 20-05-2024
19) MR. A AHMED 09-05-2024 To 10-05-2024
20) MR. M MAHANTA 10-05-2024 To 10-05-2024
21) MR H I CHOUDHURY 10-05-2024 To 14-05-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010068112020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010036942024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010036932024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010036952024
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